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 Gopal Glass Works Ltd. &
Gopal Mirror Coating Pvt. Ltd. (Joint Application)
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Section of the Companies ACt: Section 230-232 of the Companies Act, 2013

5.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1 Sty SOPARKAR  ABVOBATE APPLISANTS Sl énfmm

2.

ORDER
Learned Advocate Mrs. Swati Soparkar present for Applicant.

Learned Counsel for Applicant endorsed on the application stating that this
application 1S not being pressed with liberty to file fresh application for directions.

- Hence the application is dismissed as not pressed with liberty to file fresh
application. ' ' '

Application no. 86/2017 is disposed of accordingly.
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Dated this the 8th day of May, 2017. o




